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(i) 10" Report (Seventeenth Lok Sabha) on action taken by Government on the
observations/recommendations contained in its 1" Report (Seventeenth Lok
Sabha) on ‘Airports Authority of India (AAI)’;

(i) 11" Report (Seventeenth Lok Sabha) on action taken by Government on the
observations/recommendations contained in its 2" Report (Seventeenth Lok
Sabha) on ‘Central Coalfields Limited (CCL)’;

(i) 12" Report (Seventeenth Lok Sabha) on action taken by Government on the
observations/recommendations contained in its 3" Report (Seventeenth Lok
Sabha) on ‘Food Corporation of India (FCI)’;

(iv) 13" Report (Seventeenth Lok Sabha) on action taken by Government on the
observations/recommendations contained in its 8" Report (Seventeenth Lok
Sabha) on ‘National Thermal Power Corporation (NTPC) Limited’;

(v) 14" Report (Seventeenth Lok Sabha) on action taken by Government on the
observations/recommendations contained in its 4" Report (Seventeenth Lok
Sabha) on ‘Hindustan Antibiotics Limited (HAL)’; and

(vi) 15" Report (Seventeenth Lok Sabha) on action taken by Government on the
observations/recommendations contained in its 5" Report (Seventeenth Lok
Sabha) on ‘NBCC (India) Limited’.

REPORT OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION
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REPORTS OF THE COMMITTEE ON THE WELFARE OF SCHEDULED CASTES
AND SCHEDULED TRIBES
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